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1 2 3 4 5 6 7 8
Karnataka 72602 69565 6542 148709
Andhra Pradesh 50527 111300 14481 176308
Kerala 4225 61451 65676
Himachal Pradesh 4553 5131 1721 11405
Jammu and Kashmir 11311 404 11715
Assam 31739 31739
Meghalaya 135 135
Delhi 314 314
TeraL 2391569
SMS sent by AMFUSs through NIC, way 2 SMS ete. 130198

Reliance foundation (Andhra Pradesh, Gujarat, Kerala,
Madhya Pradesh, Maharashtra, Odisha, Tamil Nadu and

Union Territory of Puducherry) 17000
SMS sent through Kisan Portal 7736846
Granp ToTar 10275613

Government projects for conservation of environment

T#86. DR, SANJAY SINH: Will the Minister of ENVIRONMENT, FORESTS
AND CLIMATE CHANGE be pleased to state:

{a) the names of the projects being run by Government for the conservation of
environment in the country and the details of expenditure incurred on these projects

during the last three years, State-wise;

(b) whether Government is contemplating to increase the number of trees in
those States having less number of trees;

{c) the expected number of trees being cut down every year in the country. if so,
the details thereof, State-wise; and

{d) the efforts being made by Government to conserve environment in the metro
cities?

T Original notice of the question was received in Hindi.
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THE MINISTER OF STATE OF THE MINISTRY OF ENVIRONMENT,
FOREST AND CLIMATE CHANGE (SHRI PRAKASH JAVADEKAR):
{a) Environment is a subject which is not confined to the boundaries of a particular
State. In conformity with the vision, mission and objectives of the Government for
protection and conservation of environment, various schemes and projects supported
by legislative, administrative and regulatory measures are being implemented
including through the Ministry of Environment, Forest and Climate Change and its
attached offices, autonomous organizations and other bodies as also State Departments
of Environment and Forest, and State Pollution Control Boards/ Pollution Control
Committees. To improve upon the mtermediate output and final outcomes from their
utilization as well as supplementing of Plan funds, the Ministry has also undertaken
a number of reform measures and policy initiatives which include public private
partnership, alternate delivery mechanism, social and gender empowerment process.
For discharging its functional responsibilities, the Mimstry has created suitable
institutional nfrastructure at the national, regional, and State level in the form of six
Regional offices, National Biodiversity Authority, Central Zoo Authority, Wildlife
Crime Control Bureau, National Tiger Conservation Authority, Animal Welfare
Board of India, Central Pollution Control Board, and various environmental research
institutions/ organizations, etc. The Ministry also provides funding to various States
and Union Territories, under various Central Sector Schemes and also Centrally
Sponsored Schemes covered under Central Assistance to State Plans. The details of the
Plan funds released to State Govermnments/Union Territories, under various important
Centrally /Central Sector Schemes for conservation of the environment during the last

three vears are given in the Statement (See below).

{(b) and (c) As per the India State of Forest Report, 2013 brought out by
Forest Survey of India, presently the total forest and tree cover of the country is
around 24 per cent of the geographical. area. There are a number of afforestation/ tree
plantation programmes implemented by the State and Union Territories Governments
under the State and Central Sponsored Schemes for ncreasing and improving the
tree cover of their respective States. The Central Government provides support under
National Afforestation Prograrnme under CSS as well as support under Green India
Mission (GIM), which includes afforestation in urban and peripheries of semi-urban
areas.

Felling of trees i any forest area is regulated as per the provisions of approved
Working Plans/ Working Schemes. In respect of forest areas diverted for non [orestry
purposes, the cases of tree felling are regulated as per the provision of Forest
{Conservation) Act,1980. Illegal felling of trees are covered under forest offences and
are dealt as per the provisions of the Indian Forest Act, 1927 or respective State Forest
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Act as applicable. Information on the number of trees felled 1s not maintained by the

Ministry.

{d) The urban areas including metropolitan cities are facing challenges of
environmental pollution, infer-alia, on account of rapid urbanization, increasing
population, resource constraints with urban local bodies, lack of public awareness, etc.
The steps taken to contain environmental pollution in urban areas include introduction
of improved quality of petrol and diesel for vehicles, introduction of Bharat Stage-TV
emission norms in 13 mega cities for new four- wheelers, notification of Municipal Sohid
Wastes (Management and Handling) Rules 2000, providing financial assistance under
INNURM, NRCD etc. Programmes to State Governments for creating infrastructure
for municipal solid and liquid waste management, etc. As far as maintaining tree/
forest cover in urban area or metropolitan cities 1s concerned, the same 1s dealt as per
the provisions of Tree Preservation Act or other relevant Acts as applicable in such
areas. One of the activities to be executed Green India Mission is enhancing tree cover
in urban and peri-urban areas. In addition, green areas are provided for in the master

plan of the cities by various development authorities and local self Government.
Statement

Details of funds provided to the State/UT Governments under the various Centrally
Sponsored and Central sector Schemes:

(X in lakhs)

SL Ne.  States/UTs 2012-13 2013-14 2014-15
1. Wildlife Scheme (Integrated Development of Wildlife Habitats)

. Andman and Nicobar Islands 109.50 150.00 00

2. Andhra Pradesh 180.335 00 63.31

3. Arunachal Pradesh 162.376 220.439 00

4. Assam 146 138.88 149.11

5. Bihar 64.685 348715 85.249

6. Chandigarh 0 00 00

7. Chhattisgarh 449.566 408.74 482.087

8. Goa 148.12 00 00
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SL Ne.  States/UTs 2012-13 2013-14 2014-15
9. Gujarat 517.926 531.84457 634.94
10. Haryana 52 00 14.71
11.  Himachal Pradesh 318.967 475.849 430.345
12, Jammu and Kashmir 515.957 485.747 506.761
13, Jharkhand 81.6195 97.7655 101.122
14.  Kanataka 434502 351.00 483.7769
15,  Kerala 1210.08 505.782 818.491
l6.  Madhya Pradesh 467.707 454.354 371.354
17. Maharashtra 425883 470.772 402.723
18, Manipur 73.925 80.80 129.192
19, Meghalaya 22.08 25.56 4487
20. Mizoram 96.392 210334 13154134
21.  Nagaland 25.855 15375 85.155
22, Odisha 368.208 341.7443 350.3229
23.  Puducherrv 0 0 12.00
24, Rajasthan 478.249 430.384 367.296
25 Sikkim 177.579 129.273836  169.15643
26.  Tamil Nadu 258.479 277.7918 280.626
27, Uttar Pradesh 319.09 323531 224.899
28.  Uttarakhand 220.27 326.282 141.116
29, West Bengal 164.135 184.3735 108.847

Torar 7489.4855 6677.999 6589.000
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I1. Bie-sphere Reserve Scheme
SL No.  States/UTs 2012-13 2013-14 2014-15
1. Uttarakhand — — —
2. Tamil Nadu 29.03 95.225 130.00
3, West Bengal 80.00 50.00 73.81869
4. Karnataka — — —
5. Kerala 68.91 159.98 200.00
6. A & N Islands 15.00 19.70309 —
7 Odisha — — —
8. Assam — — —
9. Meghalaya 39.85 — 150.00
10. Sikkim 252315 100.00 71.05
11. Arunachal Pradesh — — —
12. Madhya Pradesh — — -
13. Chhattisgarh 45.44274 149.753820 100.00
14. Gujarat 70.00 — —
15. Andhra Pradesh — 20.00 —
16. Himachal Pradesh — — 81.488
Totar 373.46424 594.6629  806.35669

ITI. Intensification of Forest Management Scheme for the years 2011-12 to

2014-15
L; Andhra Pradesh
2. Bihar
3. Chhattisgarh
4. Gujarat
5. Goa

6. Haryana

0.00
0.00
398.03
243.10
7.51

95.67

3821
43.32
253.25
345.76
61.17

153.64

0.00
0.00
411.96
34971
0.00

149.56
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Sl No.  States/UTs 2012-13 2013-14 2014-15
7. Himachal Pradesh 226.12 364.41 365.90
8. Jammu and Kashmir 209.86 105.24 0.00
9. Tharkhand 212.50 25488 303.03

10.  Karnataka 361.09 324.47 266.54
11, Kerala 150.68 254.76 183.76
12, Madhya Pradesh 886.87 744.16 701.07
13, Maharashtra 269.42 95.96 228.02
14, Odisha 149.79 203.25 220.50
15, Punjab 0.00 0.00 0.00
16.  Rajasthan 237.27 145.02 205.09
17.  Tamil Nadu 141.00 0.00 0.00
13, Telangana N/A N/A 160.73
19.  Uttar Pradesh 131.38 138.29 218.36
20, Uttarakhand 342.62 29933 332.57
21.  West Bengal 71.09 0.00 115.46

ToraL 966.33 1268.65 1107.00

Union Territories

1. Andaman and Nicobar [slands 5.49 13.04 0.00
2. Chandigarh 0.00 0.00 0.00
3. Dadar and Nagar Haveli 0.00 0.00 0.00
4. Daman and Diu 0.00 0.00 0.00
5 Lakshadweep 0.00 0.00 0.00
6. New Delhi 0.00 0.00 0.00
7. Puducherry 0.00 0.00 3777

Torar 5.49 13.04 37.77

Granp Totar 5105.82 5106.81 5357.03
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IV. National River Conservation Plan & National Ganga River Basin

Authority (NGRBA)

SL No.  States/UTs 2012-13 2013-14 2014-15
1. Bihar — 9114 —
2 Jharkhand — 626 —
3. Gujarat 4171 — 4400
4. Maharashtra 507 2242 —
5. Punjab 4536 9804 2880
6. Harvana 3820 1000 1046
7. Uttar Pradesh 10731 13380 3008
8. Uttarakhand 1130 1705 300
9. West Bengal — 4890 —

10. Sikkim 2165 1500 —
ToTar 27060 44261 11634

* Includes funds released for Ganga and its tributaries till end of July, 2014 (after which the NGRBA
programme and tributaries of Ganga were transterred to MoWR, RD & GR.

V. National Plan for Conservation of Aquatic Eco-systems (NPCA)

SL Ne.  States 2012-13 2013-14 2014-15
(NLCPand  (NPCA) (NPCA)
(NWCF)
1 2 3 4 5
1. Maharashtra 0.00 40 0.00
2. Bihar 16 0.00 0.00
3. Gujarat S0 0.00 0.00
4. Haryana 67 22 63
5. Jammu and Kashmir 71 32 0.00

6. Karnataka 24 0.00 0.00
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1 2 3 4 5
7. Madhya Pradesh 60 0.00 250
8  Manipur 34 132 60
9. Mizoram 140 52 79
10 Odisha 102 79 0.00
11.  Puducherry 0.00 24 0.00
12, Punjab 12 38 0.00
13, Rajasthan 1565 17 2566
14.  Sikkim 31 0.00 0.00
15.  Tamil Nadu 159 059 31
16.  Uttar Pradesh 3221 1639 507
17.  West Bengal 823 93 0.00
18.  Nagaland 0.00 3.00 1.11
Torar 6415 5527 3667

VI. National Green Corps (NGC)

Sl No.  States/UTs 2012-13 2013-14 2014-15
1. Assam (NE) 148.77125 — 14477250
2. Bihar — 230.41115 —
3. Chhattisgarh — 180.61500 180.61500
4. Delhi (NCT) 50.25750 52.43250 52.50375
5. Goa — — 12.62936
6. Gujarat 15.651250 16.428485 16.943874
7. Himachal Pradesh — 80.56218 —

8  Karnataka — 22.697307 22899459
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Sl No.  States/UTs 2012-13 2013-14 2014-15
9. Kerala 95.55000 95.55000 95.55000
10, Madhya Pradesh 341.25000 — —
11.  Maharashtra 234.60122 23490716 232.63473
12, Manipur (NE) — 48.30000 —
13.  Nagaland (NE) 70.36250 70.74375 71.11875
14, Odisha 203.72260 202.16589 203.21692
15, Puducherry (UT) — 1093142 —
16.  Punjab 149.50000 150.15000 150.15000
17.  Rajasthan 223.06369 224 49387 224.49382
18, Tamil Nadu 216.51248 217.48643 217.79950
19, Tripura (NE) — 25.66250 26.97500
20.  Siklam (NE) — — 20.55000
21.  Uttar Pradesh — — 299.8600
ToraL 2047.07874  2372.64477  2489.84984

VII. National Environment Awareness Campaign (NEAC)

Sl Ne.  States/UTs Amount Amount Amount
Sanctioned Sanctioned Sanctioned
{2012-13) {2013-14) recommen-
ded (2014-
153
1 2 3 4 5
1. Andhra Pradesh 7553000 7623250 8215000
2 Andaman and Nicobar 287000 373100 537000
Islands
3. Arunachal Pradesh 40000 20000 —
4. Assam 3694000 3934000 5884000
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1 2 3 4 5

5. Bihar 6592000 8000000 9110000

6. Chhattisgarh 1162000 1840000 1680000

7. Daman and Diu 81000 70000 —

8  Delhi 1214000 1319000 1218000

9 Goa 110000 — —
10, Gujarat 6488000 7571000 8354000
11.  Haryana 4077000 5770350 9197800
12, Himachal Pradesh 3665000 5713500 7836000
13, Jammu and Kashmir 9757300 9109700 11565000
14, Jharkhand — 2062000 2992000
15.  Kamataka 2275000 2696900 2630000
16,  Kerala 2811000 2996050 3530000
17 Madhya Pradesh 8609000 7315000 8128000
18, Maharashtra 6305000 8543100 9939000
19, Manipur 2600000 2775000 3316000
20, Meghalaya 30000 82000 —
21.  Mizoram 2540000 2700000 3412500
22, Nagaland 1605000 1705000 1862000
23 Odisha 2076000 10438000 11314000
24 Puducherry 515000 698000 716000
25 Punjab and Chandigarh 5622500 5641800 5767000
26.  Rajasthan 2512100 2739000 2950000
27 Sikkim 886000 1000000 1127000

28 Tamil Nadu 6863000 5882500 6416000
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1 2 3 4 5
29, Tripura 2533000 3182000 3755000
30.  Uttar Pradesh 11487000 12674000 13570000
31.  Uttarakhand 1087500 1215000 1290000
32, West Bengal 7151000 8706000 9642000
VIIL Project Elephant
1. Andhra Pradesh 11.28 — 13.523
2. Arunachal Pradesh — 83.48 97.714
3. Assam 250.00 173.00 236.664
4. Chhattisgarh 60.29 49.622 43.7456
5. Jharkhand 59.512 95.655 88.4256
6. Karnataka 240.296 325412 225319
7. Kerala 294.89 252.90 236.72
8  Maharashtra 20.47 18.682 38.202
9. Meghalaya 106.875 101.00 118.838
10.  Nagaland 18.75 21.75 44.8132
11.  Odisha 210.00 257.60 153.35
12, Tamil Nadu 250.312 211.00 251.208
13, Tripura 577 9.766 6.03
14, Uttar Pradesh 14.76 — 5.16
15, Uttarakhand 161.46 115.068 103.908
16, West Bengal 91.865 97.626 103.314
17 Haryana — 30.97 —
ToTar 1796.53 1843.531 1767.4344
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IX. Conservation and Management of Mangroves and Coral Reefs

Sl No.  States/UTs 2012-13 2013-14 2014-15
1. West Bengal 59.40 247.034 118.62
93.47494 CF
2. Gujarat 163.103 8.58 91.20
24.396CF
3. Andaman and Nicobar Islands _— S -
4. Andhra Pradesh — — e
5i Odisha 62.30 CF 33.124 101.68
6. Maharashtra - w —
7. Tamil Nadu 111.88 42.377 234.46
55.408 14.50 CF
{carry
forward)
8. (Goa — SR —
9, Kerala 62.38 80.00 13.41
11.46 CF
10. Karnataka 10.95 54.80 69.24 +
15.00CF
11.  Puducherry — — —
12 Daman and Diu — — —
13, Lakshadweep — — —

X. National Afforestation Programme (in lakhs)

1.

2

Andhra Pradesh 1515 27 3795
Bihar 692 340 12.84
Chhattisgarh 2474 1333 21.38
Goa 00 0.00 0.00
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SL No.  States/UTs 2012-13 2013-14 2014-15
5. QGujarat 2700 1430 11.68
6. Haryana 1228 641 17.94
7. Himachal Pradesh 350 362 2.61
8  Jammu and Kashmir 689 337 811
9. Jharkhand 1042 469 9.02

10.  Karnataka 1292 681 9.26
11.  Kerala 204 1130 6.99
12. Madhya Pradesh 2143 915 22.10
13, Maharashtra 2851 2887 3233
14, Odisha 730 338 5.36
15, Punjab 046 076 2.00
16, Rajasthan 623 414 2.81
17, Tamil Nadu 308 278 3.21
18.  Telangana 0.00 000 0.00
19, Uttar Pradesh 2623 1527 20.15
20.  Uttarakhand 661 625 6.01
21.  West Bengal 629 257 2.96
Totar (OTHER STATES) 22800 14311 200.49
22.  Arunachal Pradesh 0.00 1.66 0.00
23, Assam 7.95 1.47 2.99
24.  Manipur 12.74 9.46 12.12
25, Meghalaya 431 9.10 4.50
26. Mizoram 13.44 8.78 11.94

27. Nagaland 11.69 10.88 9.82
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SL No.  States/UTs 2012-13 2013-14 2014-15
28, Sikkim 11.18 542 3.77
29, Tripura 13.69 3.50 11.99

XI. Project Tiger (In Lakhs)
1. Andhra Pradesh 404.8904 211.7804 184.141
2. Arunachal Pradesh 420.0872 737.0405 658.426
3. Assam 373.394 807.9825 1509.389
4. Bihar 311.064 284.773 317.096
5. Chhattisgarh 532.4624 539.638 609.827
6. Jharkhand 107.44023 251.168 199.08
7. Karnataka 933.5311 1985.0693 1565.7726
8  Kerala 514835 479.672 517.5351
9. Madhya Pradesh 5772.3638 4796.138 43351182
10.  Maharashtra 848.4083 3365.1323 34255241
11.  Mizoram 468.31 233.68 232.1896
12, Odisha 163.756 748.193 707.3915
13, Rajasthan 4090.567 512348 627.192
14, Tamil Nadu 445983 753.675 864.316
15, Uttarakhand 160.69 377.689 391.1941
16, West Bengal 404.916 347.81 596.8825
17.  Uttar Pradesh 334.055 525876 760.9283
18.  Telangana 0.00 0.00 0.00
ToTar 16287.25343  16958.1655 17502.00
Amount released for 3rd 0.00 270.8158 (0.00
All India Tiger Estimation
Granp ToraL 16287.25343  17228.9813 17502.00
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Details of funds released to the Siate Governmenis and
utilisation thereof under Green India Mission

{Amount in lakhs)
S1. States EY 2011-  FY 2012- FEY. 2013- Utihi-
No. 12 13 14 sation
1 2 3 4 5 6
1. Andhra Pradesh 89.53 - 0 27.102
2. Arunachal Pradesh 0 - 127.00 0
3. Assam 130.00 - 0 125.00
4. Bihar 0 - 224.85 179.10
5. Chhattisgarh 972.00 - 0 962.00
6. Gujarat 133.80 - 0 124.08
7. Haryana 357.00 - 0 262.72
8. Himachal Pradesh 126.50 - - 125.60
9. Jammu and Kashmir 64.00 - 22.82
10, JTharkhand 147.00 - 0 74.55
11.  Karnataka 267.45 - 0 232.86
12. Kerala 194.60 - 0 194.90
13. Madhya Pradesh 823.50 - 0 614.86
14, Maharashtra 405.77 - 0 361.55
15, Manipur 40.50 - 0 40.50
16. Meghalaya 0 - 89.70 74.70
17, Mizoram 0 - 223.65 104.325
18 Nagaland 141.50 - 0 141.50
19, Odisha 107.50 - 0 103.65

20.  Punjab 125.50 - 0 12223
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1 2 3 4 5 ]
21. Rajasthan 27525 - 0 54.987
22:  Sikkim 0 - 299.55 242.55
23. Tamil Nadu 72.15 - 0 72.15
24, Tripura 350.50 - 0 350.50
25, Uttar Pradesh 119.50 - 0 74.25
26. Uttarakhand 51.00 - 0 51.00
27. West Bengal 0 - 300.75 2.0
ToraL 4994 55 126550 474122

Prime Minister’s visit to France

*87. DR. T. SUBBARAMI REDDY: Will the Minister of EXTERNAL AFFATRS
be pleased to state:

{a) the highlights of the recent visit of Indian Prime Minister to France;

(b) the details of agreements signed between India and France on various
subjects; and

{c) the agreement signed on civil nuclear cooperation and the progress of
proposed nuclear power project in Jaitapur, as part of “Make in India campaign’, the
details thereof?

THE MINISTER FOR EXTERNAL AFFAIRS (SHRIMATI SUSHMA
SWARAJY: (a) France was the first country Hon’ble Prime Minister visited from 9-12
April 2015 during his first official visit to Europe. The visit reinforced the long-standing
and trusted partnership with France by deepening cooperation in a wide range of areas
spanning defence, space, nuclear energy, security, trade and investment, science,
culture and education and by advancing India’s ‘Make in India’ agenda in various
key sectors. 18 agreements were signed in priority areas for India’s development.
Several important announcements were also made on collaboration in sustainable
development, Smart Cities, high speed rail links, renewable energy, student internship

programmes and “Visa on Arrival’ for France.

An important cutcome of the visit was the breakthrough in the stalled negotiations

for the procurement of combat aircrafts from France with India’s decision to acquire 36



